vI TEM NO. 2 COURT NO. 9

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal

SECTI ON XI A

(Givil) No(s).10562/2008

(From the judgenent and order dated 19/07/2007 in WP No. 7640/ 1999 of

The HI GH COURT OF ORI SSA AT CUTTACK)

ORI SSA STATE HOUSI NG BOARD
VERSUS

S| TARAM LAL

(Wth prayer for interimrelief and office report )

WTH SLP(C) NO 12687 of 2008
(Wth prayer for interimrelief and office report)

Dat e:

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE HARJI T SI NGH BEDI

For Petitioner(s) M . Janaranjan Das, Adv.

For Respondent (s) M. Jana Kal yan Das, Adv.

UPON heari ng counsel
ORDER
Li st
m scel | anous day.

the Court made the follow ng

this mat t er for final

(Par deep Kunar)
Court Master

Petitioner(s)

Respondent (s)

30/ 03/ 2009 These Petitions were called on for hearing today.

di sposal on a non-

(Neeru Bala Vij)
Court Master



